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M.R.T.P. Clearance for Seyabean Project
of M/s. Britapnia Industries Ltd.

4864. SHRI PRATAP BHANU
SHARMA: Will the Minister of
LAW, JUSTICE AND COMPANY
AFFAIRS  be pleased to  state:

(a) whether it is a fact that the applica-
tion of M/s. Britania Industries Ltd. for
MRTP clearance to their Soyabean Pro-
ject proposed to bc set up at Vidisha in
Madhya Pradesh is stil] pending with the
Ministry for the last 11 years.

(b) if so, the reasons therefor; and

(c) how much furtner time is expected
to be taken to clear it?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHR1 A. A.
RAHIM): (a) and (b). M/s. Britania In-
dustries Limited made an  application
under Section 22 of the M.R.T.P. Act,
1969, for the establishment of a new
undertaking at Vidisha in the State of
Madhya Pradesh for the manufacture of





